FORM A
PUBLIC ANNOUNCEMENT )
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s. SRI SCL INFRATECH LIMITED

RELEVANT PARTICULARS

I. | Name of corporate debtor SRI SCL INFRATECH LIMITED
| 2. | Date of incorporation of corporate debtor 08/06/1990
| 3. | Authority under which corporate  debtor is | Registrar of Companies, Hyderabad, Telangana State
{ | incorporated / registered
' 4. | Corporate Identity No. / Limited Liability
]L Identification No. of corporate debtor U45200TG1990PLCO11354
| 5. | Address of the registered office and principal office | H.N0.8-2-502/1/A, 1°" FLOOR, JIVI TOWERS, ROAD
(if any) of corporate debtor NO.7, BANJARA HILLS, HYDERABAD-500034
' 6. | Insolvency commencement date in respect of | 18/10/2022 (As per the order of NCLT dated 18.10.2022 in Company
|| corporate debtor Petition no.CP.IB.56/2021-order received on 28/10/2022)
7. | Estimated date of closure of insolvency resolution | 15/04/2023 (180 days from the Insolvency Commencement
| process Date)

'8 | Name and registration number of the insolvency | Mr. Bojja Hemanth Reddy
{ professional acting as interim resolution professional Registration No.IBBI/IPA-001/IP-P02632/2021-2022/14026

9. | Address and e-mail of the interim resolution | Address: Flat No0.202, Plot No.27 & 28, Venkata Ramana
l professional, as registered with the Board Colony, Road No.l, Mamatha Nagar, Nagole, Hyderabad-
, 500068, Email: ip.sriscl@gmail.com

10. | Address and e-mail to be used for correspondence | Address: Flat No.202, Plot No.27 & 28, Venkata Ramana

with the interim resolution professional Colony, Road No.l, Mamatha Nagar, Nagole, Hyderabad-
500068, Email: ip.sriscl@gmail.com
11. | Last date for submission of claims 11/11/2022

12. | Classes of creditors, if any, under clause (b) of sub- | Name the class(es): Nil
section (6A) of section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class
(Three names for each class)

14. (a) Relevant Forms and Web link. https:/ibbi.gov.in/home/downloads
(b) Details of authorized representatives Physical Address: Flat No.202, Plot No.27 & 28, Venkata

are available at: Ramana Colony, Road No.1, Mamatha Nagar, Nagole,
Hyderabad-500068

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has ordered the commencement of a

corporate insolvency resolution process of the M/s. SRI SCL INFRATECH LIMITED on via order dated 18/10/2022 order
received on dated 28/10/2022.

The creditors of M/s. SRI SCL INFRATECH LIMITED,

are hereby called upon to submit their claims with proof on or
before 11/11/2022 to the interim resolution professional at the

address mentioned against entry No. 10.

TI'.\c ﬁnanci-al creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims
with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of authorised representative

from.among the three insolvency professionals listed against entry No.13 to act_a horised representative of the class
[specify class] in Form CA.,

Submission of false or misleading proofs of claim shall attract penalties,

Date: 28™ Oct’2022
Place: Hyderabad



D Sedneem

o0 e a0 geo oo

oD O DEeD
(asRgsh, vok emsosR . 596 ©b godaie (addrdsd, Berongad
220 $b 526238 56,8, SrizsPad,, 2016690 BrisFad 6 §0s)

Ws.SRI SCL aéﬁbﬂﬁ IWBE GINE, 2BIPSO (THDE 5205H

o olad DEGSOeNs

1. [eengsars t% M/s.SRI SCL 25(3R88 008k
2. [sEnES5 BerE Kamh 82 08-06-1990

3. [t w03 0erC i3 | 05 womil wiprded | 0246 65 €0, TS, Booirm To |
=a. =18 T et
o, [FOLE 05 Coth o0y T L T —p—

1 DEE echiiod sRodpEAS S
S0R00 Berb $2088 orpoabo S0 |2RE.50.8-2-502/1/A, 1 wosid, 2 035,
o sorseabo (D3 ‘.?3:%"5&] dbmiie: |8%) 20.7, mouroe Ind, ?.Q_E*JJ.:'JE.,'EE-!}HHIJHA.
18=10-2022 (S0 %% Ao, CPIB.S61021 &° 18.10.2022
4 NCLT Gy 600 (St 28,10.2022 5 Sefloilaliod)
7. |adergdh Seemid Al doholh ol 82 |15-04=2023 (Barer PRtod 38 Kool 180 Geres)
uﬂl!:'-ukﬂ. B..r.:b;:.}_u iy et e & &Pe IeiiooS 3, Registration No.

B. 9&: 36 2465 Homofol 55780 grbodias

8 580 BUA10 bt Gbch beRiiiead | IBBUIPA-001/P-P02632/2021-2022/14026
D 20 -r.' 8, oot
é&&iit::ll:f_ ok '@Txnﬁ o j:ﬂu w0, 202, Oy JLLE &2 al
* losen A5 B Db Db 5-Doond dits srew; D't Ro.1, nsoen i3, i1
PR . awtf.mr.:uﬁ-mut}as Email: ip srisci@gmail com
2005 Dwersil BPRNsde D e 30,202, 5245 30,27 & qs Ruies
10, [fos8ofe 5D AlErAosSen Ulon el SEL..J 20.1, Snlowe 58, =
DS &bdsn a-ewd ?.EGSD"E."’E-QQG{FEE, Email: 1p.sn5dg;grnall.mr'-
11, [Bond cryesth D50 38 11-11-2022
| - /F-‘-‘-JJE ¥ -\.J:r]l"l" 4
12 aﬂmfﬁﬁfﬁ Mmﬁm&mwiw [ ngi‘mlml] &j%ﬁﬂ:ﬁﬁ

; l\:ﬁ.'hé.u' ‘34 uﬂié'ﬂ‘-&&wwﬁ:‘.ﬁ n:é.v.r'él..ﬂ
gehet BlerE) Suk ofetl tﬁé‘."‘ﬁ_mm
13, |[E38roias ihios) 2ot asren, [Sgodd
@*1&‘%1}@{ 0 Rt et S Q]

250cE : hifps:/fibbi.gov.inhomedownloads

L |() BeTod 8, Sba 98 DGl : FiF 20.202, 3245 3¢.27 & 28,
"|(b) 6688 583G Sice oghd St Sikes seed, 5% 3e.1, ke S06. #A%,

réoeerB-n00065. Emall ip sisci@gmail.com
i @6 oo BOChEcSE Dk Ms.SRI SCL oS5-08 0868 Mvv&‘uﬁ Syaeee

L

Seamd [:;.L‘“:i‘.:.,a rticlicibith 28=-10-2022 =8 mﬂ? @ o® 18-141-2022 343 BRsE
1 e By, irdoeerE 805 ok adtiner AT,
Jod 30.10 3 8EHE DT £380bS r.iwr” S 11-11-20228 57 6T Suifod®
B Fo oo otisenosr Wis.SRI SCL anﬁ-aa Ui08 (3AirE S 0nthihim S, @8 hemde

*'JF""Q-E n.m‘:bu oR im é.::n Sowzst 8% Qm.u-_.@ e SoieD. sl Lm “Suﬁ'? & schore,
S "'*‘HF 20 i!guf:“'w T Gw il Bundes Trpws SehEn.
2o 20125 e wdoe Scbads 6.8 T8 oby of T, ﬁ:@g&m‘? Soifd Fo.108
Sttore @Dee Sabali Sorjh aSryd @PRNSE: ool asé.e; § HONG JoHES SrD%0b.
sito (CA 5eh alats ﬁfpf‘*é (ke .ﬁbfﬁ“ﬂ»m.:“?.}& [Fatats) ’..bf} adol) phladin ﬁbﬁiﬁd
iifn.r.’a :5"‘...?*::3\’5;- i wr.a*ﬁ ﬁ‘és.‘.ﬁ..;m mpes SRS a&f.:';:‘m Sboistiat.

32 : 28 o5'al 2022 & & SiSood 58
@8 : it IBBUIPA-001/IP-P02632/2021-2022/14026

E‘?

Date: 30/10/2022, Edition: Hyderabad Main, Page: 5
Source : https:f/epaper.manatelangana.news/



W
PUBLIC ANNOUNCEMENT
{Under Regquiaiion & of the Insolvency and Bankrupicy Board of India (Insoivency Resolution
Process for Corporate Persons) Requlations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF Ws. SRI SCL INFRATECH LIMITED

M o ot Dt '—"mmtmmmmn——l

2.1 Date of Incomporafion OF Corporate Diblor (0610

3. | Aushoriby Under Which Comorate Debéor s Ragsrar of Companies, Hyderabad, Telangana Stz
Incorporated | Registered

4| Corporate iderdy Mo. Limited Liskiliey 452005 1900PL00 13
Idervificalion ho.of comorate deblor

5| Address of the Registersd Oficeand Prindpal H Mo &2-502108, 1STFLOOR, JYI TOWERS, RDAD
(Office (jf ary) of Comeorte Debéor MOT, BN JARS HELE, HYDERABAD- 300034

6. | Il vency commencement datie in respact of Comporate Debbr | 3702022 (45 par haarder of NCLT dated 5. 902022 in Company
Petiim no.CPIB 367207 Mrecabed on 280/027)

7. | Estimated dateof dosune of nsdvwancy resoliim mocess| 504321 (180 days from hia Imsabency Commencamen 0 s

.| Name and registration number of the M. Bofja Heenamih Reddy
insofvency professional acing as intenim | Registration No IBEINPASA NP PUGS A0 BiE2N 4y
resolution professonal
g, | Address and e-malof fe interim resclufion] Address: Flat Mo 202, Flot Mo 27 & 28, Venkata

professional, as registeredwifh ieBoard | Ramana Coony, Road Mo 1, MamathaMagar, Nagoled
Hyderabads 00068, Emait p sraci@gmal com

10 Address and e-mad o be used for Aoidags: Flak Mo 00 PlotNo 278 38, Verkata Ramana
codmes pondence with the intenim Cobony. RoadNo.1 Mamatha Nagar, agole. Hyderbads 00063
re-solution Professional Emal: p.sisd@gnal com

114 Last dale for submission of claims N1iaE:

12| Classes of creditoes, Famy, under clause (bl Mame the dasses] Nl
of sub-secfion (BA) of seclon 21, asoerisined|
by e interim resdiufion pofessional
13| Names of inscivency Professionals
identified to act as Authorised MatAppicatle
Representative of crediiors ina dass
{Three names for each class)

1412 RelevantFoms and Wi link. Hipss bl gov inthameddownkoads

(i Defails of authorized representates ame avalabie: | Physical fcress Flat ho 202 Pld No2T & 2 Verkata
Feamara Colory, Rosd Mo 1. Mamatha Nagar, Magole.
Hyer dad- 500062

Natice ks hereby given fhat the National Company Law Tribunal, Hyderabad Banch has ordered
commencement of a conpoa i Insclvency resclulion process of fe Mis. SR SCL INFRATECH
LIKWITED on 18/ 102022 viaorder dated 28/ 100022

The creditors of Mis. SRI SCL INFRATECHLIMITED, anehereby calbed uponto submit fesr caim
with proof on or before 14/112022 1o the interim resolution professional at e address m
agamstentny No. 10

The financial credsiors shall submit feir dasms with proof by electronic means only. All
ceditos may submit fhe ciaims wilh proofin person, by postorby electromcmeans.
Afinandal creditor beionging to a dass as isled against e entry No. 12, shall indicate its choice
auihorised representative fiom amaong e fwee nsolvency profes sionals Bsted against entry Mo 1
0 actas authonsedreprese ntafveof the chass fspecify class]inFom CA

Submission offalse or misleading proofs of claim shall attract penalties.

Date: Z8th Oct' 2022 M. Bojja Hemanth Re
Place: Hyderabad IBBMIPA-D011P-PO 26 3212021 -20 2211402
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